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done by us about ground water in
India.

Shrimati Savitri Nigam: What was
the main recommendation of this con-
ference regarding the exploration of
ground water and also varioug other
minerals which have been found in
great quantities in India?

Shri Thimmaiah: The foreign scien-
tists brought out a paper about ground
water prospects, which was very im-
portant from the point of view of
ground water investigations in India
Our scientists noted it with  great
interest.
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The Minister of Steel and Mines
(Shri Sanjiva Reddy): They discus-
sed in general; I do not think they
picked up any particular spot and
analysed it,

Shri Kapur Singh: Did the learned
geologians assembled here indicate
any possibility of the Himalayas sub-
merging into the seas out of which
they recently emerged, so as to obli-
terate our land fronfiers with China?

Shri Sanjiva Reddy: That is what
we read in the Press. I do not think
they considereq it.
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Shri Sanjiva Reddy: My friend ex-
plained in detail the subjects they
discussed. After all, it is an interna-
tional conference represented by 88
countries. You cannot expect them
to go into details.
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Shri Sanjiva Reddy: I am not in a
position to explain the scientific ap-
proach to it and say whether it has

gone 2,000 miles or not. I do not
think they discussed these details.

Shri Sree Narayan Das: May I know
whether besides the officers of the
Geological Survey of India experts
from universities were also invited to
participate in the deliberations; i?
so, how they were selected?

Shri Sanjiva Reddy: A large num-
ber of Indiang came  there as obser-
vers. There were about 35 delegates.
The delegates were chosen by the
Geological Survey of India; they were
the organisers and they were in charge
of the whole conference.

Shri Sree Narayan Das: I want to
know whether experts from the uni-
versities werea alsg invited?

Shri Sanjiva Reddy: I am not very
sure about it.
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The Deputy Minister in the Minis-
try of Commeree (Shri 8. V. Kama-
swamy): (a) Our Commercial Offices
abroad, which form an integral part of
the Indian missions, come under the
direct control of the heads of mis-
sions. The work of the Commercial
Representatives js directed and super-
vised by the various territorial divi-
sions of the Ministry of Commerce
which are headed by Joint Secretaries
or Directors. The territorial divisions
in the Ministry ensure that the Com-
mercial Representatives effectively
discharge the duties assigned to them
according to instructions 1ssued to
them periodically. While no adverse
reports on the working of our Com-
mercial offices abroad have come to
our notice, it has been the constant en-
deavour of the Ministry to guide our
Commercial Representatives in their
work in order to make them effective
instruments in implementing Govern-
ment’s foreign trade policy in gene-
ra] and promotion of exports in par-
ticular. - The Commerce Minister dur-
ing his visits abroad usually calls
meetings of Commercial Representa-
tiveg in the regions to discuss with
them problems relating to their work
and advise them on the general ques-
tion of promotion of exports. Senior
officers in the Ministry, during :heir
vigits abroad. take the opportunity of
guidind the Commercial Representa-
tives In the area in their work.

(b) A statement on the main func-
tions of our Commercial Represen-
tatives abroad is placed on the Table
of the House. [Placed in Library, see
No. LT-4073(65].

Shri M, L, Dwivedi: I want to know
if the functions of these Consuls aiso
include sending of timely informa-
tion to the Govermment and the pub-
lic here about the new devices and
machinerieg which are being invented
in other countries so that our coun-
try may be able to learn and pre-
pare something here?
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Shri S. V. Ramaswamy: They are
expected lo do that. They are ex-
pected to send periodical reports on
the economic, financial and commer-
cial conditiong in their area.

Shri M. L. Dwivedi: I want to know
whether any such information of gut-
standing merit has been received re-
cently; if so, whether any advantage
has been taken out of it?

Shri S. V. Ramaswamy: [ would
not be able to say that off-hand; I
want notice for it.

Shri S. C. Samanta: May I know
whether there is any proposal to in-
crease the number of trade Consuls
as some of them have to attend to
more than one Mission?

Shri S. V. Ramaswamy: Sometimes
it is go, depending upon the nature
of the work. Depending upon the
quantum of work they may be look-
ing after one or two missions.
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Shri S. V. Ramaswamy: I have said
that they are immediately under the
heads of Missions there. Therefore,
so far ag the service . . .

Mr. Speaker: He has already answe-
ered it

Shri Himatsingka: There is a gen-
era] complaint that proper informa-
tion is not supplied by our represen-
tatives there. Does the Government
propose to give instructions that if
any enquiries are made by thc trade
here the information should be sent
soon?

Shri S. V. Ramaswamy: I cannot
subscribe to the view that there are
any general complaints. 1 have myself
been abroad and seen the working of
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several of these establishments. There
are no complaints,
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Shri S. V. Ramaswamy: Private
traders are also entitled to go and

negotiate trade plans, but they gen-
erally seek the advice of the com-

mercial Attaches of the respective
missions abroad which is readily
given.

Shri Warior: May I know whether
the Commerce Ministry has set up a
particular machinery to screen and
scrutinise all fMese reports—consular
reporis---petraining to new inventions
angd discoveries in foreign lands on a
commercial basis so that they may
be used by commercial firms here?

Shri S. V. Ramaswamy: I may sub-
mit that the Ministry of Commerce
deals only with trade. So far as
inventions are comncerned, sperhaps
they are sent to the Ministry of In-
dustry also.

Shrimati Savitri Nigam: Is it not
a gneral complaint that when the
Consuls send information and give
suggestions or advice to our business-
men here, they do not respond and
when the businessmen want any parti-
cular information about gsome useful
work they do not get it in time?
What gteps are the Government going
to take to have better co-ordination
between these two agencies?

Shri S. V. Ramaswamy: As far as
possible. our Missions are very help-
ful. If they cannot supply the infor-
mation immediately, they collect it
and gupply it. I do not think the
charge that there is lack of coord:-
nation is correct.

Shri D. C. Sharma: I have visited
several embassies abroad, one of them,
Sir, under your leadership. But I
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have not found any show-room any-
where. Which are the Embassies to
which show-rooms are attached?

Shri S. V. Ramaswamy: We .have
about 17 show-rooms. They are
located at mmportant places. But
every Embassy has got show cases ex-
hibiting prominently some of our im-
portant products.

Shri R. G. Dubey: May I know how
the Trade Consuls are selected? 1Is
the Ministry of Commerce or Indus-
try consulted to know whether they
have the capacity to handle matters
belonging to tradev

Shri S. V. Ramaswamy: 1 could not
follow the question,

Mr. Speaker: He wants to know
whether the Ministry of Commerce is
consulted about the selection and ap-
pointment of Trade Consuls to ensure
that they are equipped with those
qualifications which will make them
fit for the work they have to dis-
charge?

Shri S. V Ramaswamy: There 18 &
joint council the Foreign Service
Board in which the Ministry of Com-
merce is also represented.

Shri Biswamath Roy: May I know
whether the Government have ever
received complaintg trom any Indian
or foreign traders to the effect that
the Trade Consuls of the Indian Em-
bassies do not fully co-operate with
them and, if so, whether any step
hag been taken to remedy the situa-
tion? ' -

Shri §. V. Ramaswamy: It ig a very
broad question.

Mr. Speaker: Were any complaints
received?

Shri S. V. Ramaswamy. 5o far as I
know, there has not been any.

Shrl Basumatarl: To what ex-
tent is the information correct that
the private businessmen who go
abroad to meet foreign traders do not
get the necessary help from the Trade

Consulg attached to our Embassies?
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Shri 8. V. Ramaswamy: 1 repeat
that our Embassies abroad and our
Commercial Attachees are very help-
ful. To the extent it is possible for
them, they render all possible help.

Shri Sheo Narain: May I know
whether these Consuls are working
under the guidance of the Ambassa-
dor?

Shri S. V., Ramaswamy: As I said,
they are immediately under the
Heads of Missions,
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Amalgamation of Collleries

+
Shri Subodh Hansda:
Shri S. C. Samanta:
Shrimati Savitri Nigam:
Shri Yashpal Singh:

Shri Bhagwat Jha Azad:
‘899.{ Shri Surendra Pal Singh:

Shri C. K. Bhattacharyya:

Bari Indrajit Gupta:

Shri P. R. Chakravert!:

Shri R. Barua:

Shri Himatsingka:

Will the Minister of Steel and Mines
be pleased to state:
(a) whether the sommittee get up to

¢
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promote voluntary amalgamation of
small and uneconomic collieries have
been able to persuade them for amal-
gamation;

(b) the number of collieries which
have agreed to do so;

(c) whether Government propose
to bring forward a legislation for the
compulsory amalgamation of all the
uneconomic collieries; and

(d) if so, when a final decision will
be taken in this regard?

The Parllamentary Secretary to the
Minister of Steel and Mines (Shri
Thimmaliah): (a) Yes, Sir.

(b) 111 collieries have agreed to
amalgamate and the Voluntary Amal-
gamation Committee approved their
amalgamation into 54 units.

(¢) and (d). A Bill to provide for
compulsory amalgamation is in the
drafting stage and the details of
various provisions to be made under
it are presently under the considera=

tion of Government,

Shri Subodh Hansda: May I know
whether any of the unecomonic col-
lieries have been closed since this
amalgamation scheme has been taken

up by Government and, if 8o, how
many workers are affected by this
closure?

Mines

The Minister of Steel and
(Shri Sanjiva Reddy): Some uneco-
nomic holdings might have closed
down. I do not have the figures with
me. But this amalgamation scheme
will help uneconomic mines to become
economic by becoming bigger.

Shri Subodh Hansda: 1 wanted to
know how many workers are affected

by their closure.
Shri Sanjiva Reddy: I want notice.

Rhri Subodh Hansda: 8Since the
Minister stated that 111 are unecono-
mic coal mines that require to be





